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E.A. NO. 01 OF 2024/EZ
IN
0.A. NO. 166 OF 2022/EZ
IN THE MATTER OF
© Veterans Forum for Transparency in Public Life
....... APPLICANT
VS

Bihar State Housing Board & ORS ... RESPONDENTS

SUPPLEMETARY AFFIDAVIT ON BEHALF OF BIHAR
STATE POLLUTION CONTROL BOARD.

I, S. Chandrasekar, Male, aged about 47 years, Son of S. Subramani,
Residing at No. 03, Aranya Bhawan Niwas, Shaheed Peer Ali Khan

ffirm and State as follows:-
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1. That 1 am posted as Member Secretary in Bihar State
Pollution Control Board, Patna, as such I am well aware of
the facts and circumstances of the present matter. I am
competent and duly authorized to swear the present affidavit.

2. That the official of the State Board carried an inspection of
construction work of drainage at Prabhunath Nagar at Saran
(chapra) on 13.08.2024 and found that the M/S Chevrox
Construction is carrying the work of construction of drain and
it has been assigned the work of construction of drain from
Atithi Vivah Bhawan at Prabhunath Nagar to Sadha Dhala
Over bridge. The construction of 2.2 km long drainage pipe
line has been completed in which three (3) Online Pumping
Station and one (1) intermediate pumping station has been
established. The waste water of Prabhunath Nagar will go
through the newly constructed drain into 32 MLD STP.

A copy of the inspection report

dated 13.08.2024 is annexed and

marked as Annexure-1.
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4. That I have read read the contents of the compliance affidavit
and have understood the same and the annexures are true

copies of its respective originals.

e DEPONENT

(S Cuaredens Eluﬁr(‘—)
VERIFICATION

Verified at Patna on 13" day of September, 2024 that the
averments made in the present affidavit are true and correct to
the best of my knowledge and information derived from the

records of the matter.

DEPONENT
CS - CHAN DG SEL by
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Typed and Translated copy
Annexure-1

Regarding compliance of the order dated 01.08.2024 passed in the matter of Execution
Application No.- 01/2024/EZ in O.A. No.-166/2022/EZ, Veterans Forum for Transparency
in Public Life Vs. Bihar State Housing Board & Ors., filed in the Hon'ble National Green

Tribunal Eastern Bench, Kolkata.

In the light of the above relevant matter, in relation to the problem of waterlogging in the
housing colony located at Prabhunath Nagar in Saran district, a site inspection was
conducted on 13.08.2024 to check compliance in the light of the order passed by the
Hon'ble National Green Tribunal, East Pench, Kolkata on 01.08.2024. The site inspection
was done in the presence of Mr. Shashi Kumar Singh, Supervisor of M/s Chevrox
Construction, Mob.-7488367053. After inspection, the following facts were found:-

1. Points of directions given by the Hon'ble Court
Observation

Updated status of construction of cemented drain for water drainage by Zila Parishad
Saran.

M/s Chevrox Construction has completed around 2.2 km pipeline work from Prabhunath
Nagar Guest Marriage Hall to Sadha Dhala Over Bridge, in which 3 OPS (Online Pumping
Station) and 1 IPS (Intermediate Pumping Station) have been installed. The unit
representative informed that under this project, pipelines of 200 and 400 mm diameter
have been laid underground, through which domestic effluent of Prabhunath Nagar will
be connected to the newly constructed 32 MLD STP. He informed that my company's
work is only from Prabhunath Nagar to Sadha Dhala Over Bridge. Further work will be
done by BUIDCO.

Updated status of connecting the existing drain to the STP Plant under construction by

Chhapra Municipal Corporation.



The Municipal Corporation is constructing a drain to carry domestic wastewater to the
STP within the city. The drain after Sadha Dhaala Over Bridge is to be constructed by the
Municipal Corporation, in which the construction work has not been completed yet at

some places.

During the inspection, Shri Satyendra Yadav (STP Incharge) GO-7781988228 was talked
to. He said that construction of Outer Drain Network in Prabhunath Nagar is not a part of
their project. The construction work of STP has been completed and is ready for

operation. Necessary action can be taken in the light of the above facts.
Photographs taken during the inspection are attached.

Sd/-

Ashere Kumar 28/8/2024

Sd/-

Ashok Kumar (S.C.P.)

Sd/-

SSPrasac 23/08/2014

Sd/-

Shiv Shambhu Prasad

(Scientist)
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